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Procedure of admission in Kendriya 

Vidyalayas 

2366. SHRI MOHD. KHALEELUR 
RAHMAN: Will the Minister of 
HUMAN RESOURCE DEVELOP- 
MENT be pleased to state: 

(a) what are the details of rules/ 
provisions which authorise any Autho- 
rity/Officer of Kendriya Vidyalaya 
Sangathan to  grant admissions; 

(b) whether the authorisation had 
been approved/ratified by the KVS' 
Board  of Governors;  and 

(c) if  so, the details thereof? 

THE MINISTER OF HUMAN RE- 
SOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) to (c) The 
Principal is authorised to admit chil- 
dren in a Kendriya Vidyalaya as per 
priorities  laid  down. 

Admissions of other deserving cases 
are allowed with the approval of the 
Chairman, Kendriya Vidyalaya San- 
gathan. 

These guidelines are approved by 
the  Board of Governors. 

Filling  up of Vacancies in Kendriya 

Vidyalaya Sangathan 

2367. SHRI SARADA MOHANTY: 
Will the Minister of HUMAN RE- 
SOURCE DEVELOPMENT be pleas- 
ed to state: 

(a) whether it is a fact that in 
Kendriya Vidyalaya Sangathan 33.3 
percent existing general vacancies of 
different categories of teaching staff 
are filled through internal promotion 
and 66.6 per cent through direct 
recruitment; 

(b) if so, whether it is also a fact 
that during the last 2-3 years/sessions 
there has been no intake through dir- 
ect recruitment; 

(c) if so, whether it is a fact that 
vacancies against internal promotion 
quota  also  remain unfilled;  and 

(d) if so, the reasons therefor and 
if not, the details of the post filled 
drunk   the  last  3   years/sessions? 

THE MINISTER OF HUMAN RE- 
SOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) Under the Re- 
cruitment Rules, the following quo- 
tas have been prescribed for promo- 
tion and direct recruitment: — 

  

 


